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(b) the names of other eminent Indians 
mhose speeches are intended to be recorded 
in this manner for the preservation in 
the archives of the Ministry ?

The Miniater of In formation mnd 
Broadcaatlni (Dr. Keakar) : ( )̂ The
recommendation is being accepted for 
implementation.

fb) Thr reordinps of Rabindranath 
Tagore: Sardar Patel. Sarojini Naidu;
C. F. Andrews; V. S. Srinivasa Sastry and 
Na^lal Kavi will b? sflected in the first 
instance for p’-eservation.

Others will be taken up later on.

Skri Kamath : Arising out of the 
answer to part (b) of the question, is there 
before the Government any proposal to 
piooess the records of the songs of the 
I.K.A. and the speeches of Ketaji Subhas 
Chandra Bose ?

Dr. Knkar : As regar^ the songs of 
the I.N.A., it is no question of preserva
tion, because they are being played re
peatedly and can be pli^ed repeatedly. 
As re g ^ s  the question of preservation of 
the speeches of Keuji Subash Chandra 
Boaê  we have been in the look-out 
for those speeches. Unfortunately we 
have not been able to come across any, 
but if we find any> we will certainly make an 
effort to preserve it.

Shrl Kamath : Have Government 
not come across any speech so far deliv
ered cither here or abroad in or out of 
India?

Mr. Speaker : The hon. Member 
will bener stand and continue the ques
tion.

Shri Kamath But the hon. Minister 
is standing.

Mr. Speaker : He is standing because 
the hon. Member is sitting.

Dr. Keakar t In the list that I have 
1 do not find the name of Netaji Subash 
Chandra Bose. But if the hon. Member 
takes up the question I might give him 
information aa to what efforts we have 

to get the records of Netaji Subhash 
Chandra Bose’s speeches.

RehabUitatkm of Eaat Bengal 
Dieplaoed persons

*1587. Shrl Gidwani t Will the 
M in i^  of RehabUitatkm be pleased 
to state: «

fa) whether some displaced persons 
from East Bengal are proposed to be 
settled in Hyderabad State ;

(b) if so, the number of such per
sons to be settled in that State; and

(c) the fadlities being provided te 
them there ?

The Miniater of RehabiUtation (Shrl 
MehrChand Khanna): (a) Yes.

(b) and (c). It is difficult at this stage 
to atate the mmiber of persons to be aettlKl 
in this State. The scbemea of rehabilita
tion in Hyderabad are in the process of 
formulation.

Shrl Gldwaal: What will be the total 
area of land that will be aUotted and how 
many acres will be allotted to each 
fiunily?

Shri Mehr Chaad Khanna : It de
pends upon the quality of the kmd.

Shrl Gidwani : May 1 know whether 
any terms have been settled on the beais 
of which tney will be allotted ?

Shri Atehr Khannas We are
now tmng to locate lands in areas outiide 
West B en^ . When land has been kxn- 
ted, it will be to developed. Only after 
the development of the land, the qnestioa 
will arise about settling the terms of allot
ment.

Shrlmati Rena 
From the last answer which the 
Minister has given, it appears thrt this 
land needs devek^ent and that it is not 
readily culturable land. As such, may
I , know the particular strip of land in 
Hyderabad Sute which is going to be 
given overfor East Bengal displaced persons 
and how much money will have to be 
spent on this process of development?

Shri Mehr Chand Khanna : It is
very difficult at this stage to give any 
indication of the amount of monev that 
we shall have to spend on the develop
ment of these lands. We have been able 
to locate two areas in Hyderabad State 
(i) under the Kadam Project about 
5000 acres and (ii) land near Karakpalli
Stream in Mulug Taluk----- 1 am sorry
I am not very fismij^ with the name 
----- about 3000 acres.

Shrlmati Rena ChakraTarCtjr :
Will the land be given on the baais of 
standard acres as in the case of displaced 
persons from West Pakistan or on the 
basis of six b^has of land as is given to 
East Bengal D.Ps. ?

Shri Mehr Chand Khanna : There 
is no question of payment of oompensi- 
tion to the displaced persons coming from 
East Pakistan. This land wiU be ndli. 
sed for the purposes of their rehabUha-



4583 Oral Answers 8 SEPTEM BER 1955 Oral Answers 45 8 4

tion and every possible effort will be 
made to sec that an economic holding is 
allotted.
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